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Print

Defective Case Register from 2024-09-11 to 2024-09-11

e Advocate for Date of
SI.NO.|Filing No Petioner/Caveator  |objection Defects as per S.R.
6-RECEIPT SHOWING SERV.COPY TO
b SIDHARTHA 5024.09. AG/CG/IT/CT/ETC.NOT FILED.
ABLAPL/27345/2024 MISHRA 1 .Petition not correctly addressed to Honorable
Court
6-RECEIPT SHOWING SERV.COPY TO
AG/CG/IT/CT/ETC.NOT FILED.
, b SANDEEPRAJ  [2024-09- > PROTISION OF 1AW NOT FURNISHED
BLAPL/27536/2024 |PANDA 11 :
1. provision of law not correct.2.Annex.2 not
marked in page no. 16.
6-RECEIPT SHOWING SERV.COPY TO
3 D- ADV 2024-09- |AG/CG/IT/CT/ETC.NOT FILED.
CONTC/39200/2024 ' 11
1.Deponent Not Sign On Affidavit.
o survaaNTs a0ty ERECEIT SIOWING SERVCOPY o
ABLAPL/27360/2024 DWIBEDI 11 : :
6-RECEIPT SHOWING SERV.COPY TO
DIPTI RANJAN 2024-09- AG/CG/IT/CT/ETC.NOT FILED.
5 D-WP(C)/39241/2024 BHOKTA 11
1.Declaration in affidavit not furnished.
D. 2024.09. |6-RECEIPT SHOWING SERV.COPY TO
6 CONTC/39318/2004 ADV 1 AG/CG/IT/CT/ETC.NOT FILED.
6-RECEIPT SHOWING SERV.COPY TO
7 D- RAMANI KANTA |2024-09- |AG/CG/IT/CT/ETC.NOT FILED.
BLAPL/27332/2024 |PATTANAIK 11
Date of rejection order not tally with index.
6-RECEIPT SHOWING SERV.COPY TO
8 |D-WP(C)39146/2024 MANORANJAN 12024-09- 1 =5 1T/ T/ETC.NOT FILED.
PADHY 11
D. 5024.09. (6-RECEIPT SHOWING SERV.COPY TO
9 CONTC/39320/2024 ADV. 1 AG/CG/IT/CT/ETC.NOT FILED.
10 D- MANAS KUMAR |2024-09- |C.copy of impugned order under annex-6 not
CRLREV/21477/2024 CHAND 11 filed
D- 2024-09- |0-RECEIPT SHOWING SERV.COPY TO
11 CONTC/39135/2024 ADV 1 AG/CG/IT/CT/ETC.NOT FILED.
" DS oy, ERECEITSHONING SERVCOFVT0
CRLMC/27364/2024 |CHANDRA JENA |11 : :
- DEETAKU s [ RECET SHOWING SERVCORY o
CRLMC/27382/2024 |SAHOO 11 : :
. o MANAS KUMAR 20215 RECEIRT SHOWING SERVCORY o
ABLAPL/27486/2024 CHAND 11 ) '
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6-RECEIPT SHOWING SERV.COPY TO
AG/CG/IT/CT/ETC.NOT FILED.

15 D- AJIT KUMAR 2024-09- |11-NEAT,LEGIBLE ATTESTED
ABLAPL/27342/2024 MOHANTY 11 ANNEXURES NOT FILED.
Page8,10,11 not neat.
6-RECEIPT SHOWING SERV.COPY TO
HEMANTA AG/CG/IT/CT/ETC.NOT FILED.
16 D- KUMAR 2024-09-
ABLAPL/27339/2024 MOHANTA 1 P.S number not tally with Prayer person and
cause title.
D- 2024-09- 6-RECEIPT SHOWING SERV.COPY TO
17 CONTC/39147/2024 SOUMYA MISHRA 1 AG/CG/IT/CT/ETC.NOT FILED.

6-RECEIPT SHOWING SERV.COPY TO
ASHOK KUMAR  |2024-09- | AG/CG/IT/CT/ETC.NOT FILED.
18 D-WP(C)/39244/2024 SARANGI 1

Loga Rs 50/- not paid on V nama

D. SAMARENDRA  024.09. 6-RECEIPT SHOWING SERV.COPY TO

19 ABLAPL/27406/2024 BAHADUR 11 AG/CG/IT/CT/ETC.NOT FILED.

4-AFFIDAVIT/VERIFICATION NOT
PROPER.

6-RECEIPT SHOWING SERV.COPY TO
20 D- ANJAN KUMAR  |2024-09- |AG/CG/IT/CT/ETC.NOT FILED.
ABLAPL/27336/2024 BISWAL 11
As per FIR in annex -2 PS case number not
tally with synopsis and cause title of the

Petition. Page 16, 17 not neat

6-RECEIPT SHOWING SERV.COPY TO
AG/CG/IT/CT/ETC.NOT FILED.

D- 2024-09-
21 S.S.RAY (2)
CRLREV/27279/2024 1 Neither certificate of good ground nor filing

any revision before learned sess.judge filed.

Index not filled in.(ii))May be regd. as SAO

(a)Copy of Trial Court Judgement / Order -
Xerox copy filed-c.copy be filed. (b)

22 |D-RSA/35035/2024 E&i{?y ATRA %(1)24_09_ Appellate Court /Revisional Order Judgement
xerox copy filed.-C.Copy be filed Further SR

shall be made after defect nos.(a) and (b) are

removed

6-RECEIPT SHOWING SERV.COPY TO
AG/CG/IT/CT/ETC.NOT FILED.

BIRENDRA 2024-09-

23 |D-WP(C)/39165/2024 | /v bbb 11

6-RECEIPT SHOWING SERV.COPY TO
AG/CG/IT/CT/ETC.NOT FILED.
24 D- SURYAKANTA 2024-09-|14-NOT PROPERLY INDEXED.
ABLAPL/27362/2024 DWIBEDI 11
Page marking not made in annexure -1.Page

marking not correct in index.

6-RECEIPT SHOWING SERV.COPY TO
AG/CG/IT/CT/ETC.NOT FILED.
PRONOY 2024-09- |11-NEAT,LEGIBLE ATTESTED
MOHANTY 11 ANNEXURES NOT FILED.

25 |D-WP(C)/39059/2024

Annexures -1 is not neat copy
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26

D-WP(C)/39050/2024

BIBHUTI BHUSAN
SWAIN

2024-09-
11

6-RECEIPT SHOWING SERV.COPY TO
AG/CG/IT/CT/ETC.NOT FILED.
11-NEAT,LEGIBLE ATTESTED
ANNEXURES NOT FILED.

14-NOT PROPERLY INDEXED.
25-NAMES IN CAPITAL
LETTERS/ENROLMENT
NUMBERS/MOBILE PHONE NUMBERS
OF ALL THE SIGNING ADVOCATES NOT
INDICATED

1.Petitioner title name is mismatching with
affidavit.2.0rder no.in annexure no.1 are not
correctly furnished in writ petition and
index.3.Page n0.19,24 to 25 and 26 and 28 are
not neat and legible.

27

D-
CONTC/39006/2024

ADV.

2024-09-
11

6-RECEIPT SHOWING SERV.COPY TO
AG/CG/IT/CT/ETC.NOT FILED.

28

D-
CONTC/39122/2024

ADV.

2024-09-
11

6-RECEIPT SHOWING SERV.COPY TO
AG/CG/IT/CT/ETC.NOT FILED.

29

D-WP(C)/39279/2024

SABITA RANJAN
PATTNAIK

2024-09-
11

6-RECEIPT SHOWING SERV.COPY TO
AG/CG/IT/CT/ETC.NOT FILED.
20-VERNACULAR CERTIFICATE NOT
FURNISHED.

30

D-WP(C)/39216/2024

SATYAJIT SAMAL

2024-09-
11

6-RECEIPT SHOWING SERV.COPY TO
AG/CG/IT/CT/ETC.NOT FILED.

31

D-
BLAPL/27334/2024

SOUBHAGYA
KUMAR DASH

2024-09-
11

6-RECEIPT SHOWING SERV.COPY TO
AG/CG/IT/CT/ETC.NOT FILED.

Rejection order wrongly mentioned as
medical certificate.

32

D-MACA/39189/2024

PRAKASH
KUMAR
MOHANTY

2024-09-
11

1.Period of Delay 83 days 2. Status of
Respondent No. 4 does not tally with
Opposite Party No. 3 in the Court below

33

D-WP(C)/39103/2024

KISHORE KUMAR
MISHRA

2024-09-
11

6-RECEIPT SHOWING SERV.COPY TO
AG/CG/IT/CT/ETC.NOT FILED.

34

D-
BLAPL/27379/2024

RAMACHANDRA
PANIGRAHY

2024-09-
11

4-AFFIDAVIT/VERIFICATION NOT
PROPER.

6-RECEIPT SHOWING SERV.COPY TO
AG/CG/IT/CT/ETC.NOT FILED.

occupation not furnished and paragraphs not
correct in affidavit.

35

D-WP(C)/31134/2024

KUNAL KUMAR
SWAIN

2024-09-
11

10-SUBJECT CODE NOT
FURNISHED/INCORRECTLY
MENTIONED

36

D-WP(C)/39173/2024

SANTOSH KUMAR
DWIVEDY

2024-09-
11

6-RECEIPT SHOWING SERV.COPY TO
AG/CG/IT/CT/ETC.NOT FILED.

Enrollment number of all the counsel in

vakaltnama not furnished.
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6-RECEIPT SHOWING SERV.COPY TO
37 ID-WP(C)/39179/2024 [RSHIROD KUMAR 12024-09- 1\ = 1 1 T/ETC.NOT FILED.
SAHOO 11
. o apeen aomeos- CRECEITSIOING SERYCONY 10
BLAPL/27361/2024 \BEHERA 11 : :
. b suRvaKANTA aimis- SRECEIT SHONING SERYCOPY T0
ABLAPL/27347/2024 DWIBEDI 11 ) ‘
6-RECEIPT SHOWING SERV.COPY TO
20 D- BIKASH KUMAR  2024-09- AG/CG/IT/CT/ETC.NOT FILED.
BLAPL/27380/2024 \DASH 1 1. P.S.Case No.12 of 2024 under Annexure-1
not tally with prayer of the petition
. o saraTiUNAR  arais- SRECEIP SIOWING SERVCOPY T0
BLAPL/27324/2024 |JENA 11 : :
. o ot aonios- CRECEITSIOING SERYCONY T0
BLAPL/27402/2024 |NANDA 11 : :
6-RECEIPT SHOWING SERV.COPY TO
43 |D-WP(C)/39184/2024 ANJAN KUMAR —12024-09- 1\ ) G/IT/CT/ETC NOT FILED.
BISWAL 11
D. 5024.09. (-RECEIPT SHOWING SERV.COPY TO
44 CONTC/39121/2024 ADV. 1 AG/CG/IT/CT/ETC.NOT FILED.
3-AUTHENTICATION FEE IS DEFICIENT.
6-RECEIPT SHOWING SERV.COPY TO
AG/CG/IT/CT/ETC.NOT FILED.
45 D- SURYAKANTA 2024-09- |10-SUBJECT CODE NOT
CRLMC/27387/2024 \DWIBEDI 11 FURNISHED/INCORRECTLY
MENTIONED
1. Authentication fee Rs. 2.75/- to be paid.
6-RECEIPT SHOWING SERV.COPY TO
ITISHREE 2024-09-
46 D-WP(C)/39301/2024 TRIPATHY 1 AG/CG/IT/CT/ETC.NOT FILED.
NIRANJAN 2024-09- [1.Period of Delay 12 days delay 2. Put up for
47 D-WA/35727/2024 LENKA 11 SR after filing of impugned order
. D P RANIAN 2205 CRECHITT STONING SERVCOPY 10
CRLMC/27354/2024 |CHHATOI 11 ) :
6-RECEIPT SHOWING SERV.COPY TO
AG/CG/IT/CT/ETC.NOT FILED.
GIRIJA NANDANA |2024-09- [7-VAKALATNAMA NOT PROPERLY
49 D-WP(C)/39214/2024 |, \ 11 STAMPED,EXECUTED,ACCEPTED.
date of acceptance not stated in v nama
6-RECEIPT SHOWING SERV.COPY TO
o D SUSANTA KUMAR |2024-09. [AG/CG/IT/CT/ETC.NOT FILED.
CRLMC/27383/2024 \BARAL 1 1.Certified Copy of order dt.07.05.2024 ,
Indicated as Dt.05.07.2024 In C.T.
6-RECEIPT SHOWING SERV.COPY TO
D- 2024-09- | AG/CG/IT/CT/ETC.NOT FILED.
> ABLAPL/27410/2024 ADITTHOTA 11
1. Page nos.10 and 11 not neat and legible
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6-RECEIPT SHOWING SERV.COPY TO

52 [D-WP(C)/39208/2024 %hﬁls‘g TIRERHA 1202409 A G/CGIT/CT/ETC NOT FILED.

6-RECEIPT SHOWING SERV.COPY TO

o D SAROI KUMAR  |2024-09. [AG/CG/IT/CT/ETC.NOT FILED.
CRLMC/27357/2024 \ROUTRAY 1 1. Paragraph numbers not furnished in

declaration

. b SuRvAKANTA aioes- RECEITT SHONING SRV COPY 10
ABLAPL/27351/2024 DWIBEDI 11 ) '

6-RECEIPT SHOWING SERV.COPY TO

55 D- ADV 2024-09- | AG/CG/IT/CT/ETC.NOT FILED.
CONTC/39327/2024 ’ 11

code not furnished

o b saraTKONAR 20t ERECEI SIOWING SERVCOPY o
BLAPL/27323/2024 |JENA 11 : :

o b coraL ks a0 RECEIT SIOVING SRV CORY 0
CRLMC/27310/2024 NAYAK 11 : :

6-RECEIPT SHOWING SERV.COPY TO

58 D- BAIJAYANTI 2024-09- AG/CG/IT/CT/ETC.NOT FILED.
ABLAPL/27417/2024 MOHANTY 11 8-CAUSE TITLE NOT IN ORDER.

D. ANUGRAHA 2024-09- 6-RECEIPT SHOWING SERV.COPY TO

59 NARAYAN AG/CG/IT/CT/ETC.NOT FILED.
ABLAPL/27499/2024 SAMANTRAY 11

2024-09- 6-RECEIPT SHOWING SERV.COPY TO

60 D-WP(C)/39063/2024 |SAILABALA JENA 11 AG/CG/IT/CT/ETC.NOT FILED.

D. 202409 |6-RECEIPT SHOWING SERV.COPY TO

61 CONTC/39195/2004 ADV. 1 AG/CG/IT/CT/ETC.NOT FILED.

6-RECEIPT SHOWING SERV.COPY TO
AG/CG/IT/CT/ETC.NOT FILED.
7-VAKALATNAMA NOT PROPERLY

D- BIKRAM 2024-09- |STAMPED,EXECUTED,ACCEPTED.

62 ABLAPL/27327/2024 CHANDRA 1 9-PROVISION OF LAW NOT FURNISHED
GHADEI ON TOP OF CAUSE TITLE.

1. Signature of the petitioner No. 2 on
V.Nama not tally with cause title.

o D rrADEE" KUMAR 2021 £ RECEI SHOWING SRV COPY 0
ABLAPL/27519/2024 | DAS 11 ) '
ABLAPL/27428/2024 PATTANAIK 11 : :

6-RECEIPT SHOWING SERV.COPY TO

s D- SURYAKANTA 2024-09- AG/CG/IT/CT/ETC.NOT FILED.
BLAPL/27349/2024 \DWIBEDI 1 copy of order dtd.29-9-2022in annex.6 not

tally with page no. 6 .
66 D-MACA/39299/2024SOMNATH ROY  (2024-09- [21-STATUTORY DEPOSIT/AWARDED
11 AMOUNT NOT DEPOSITED.
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1.Period of Delay 84 days
6-RECEIPT SHOWING SERV.COPY TO
AG/CG/IT/CT/ETC.NOT FILED.
KUNJA SUNDAR (2024-09-|7-VAKALATNAMA NOT PROPERLY
67 D-WP(C)/39205/2024 DAS 11 STAMPED,EXECUTED,ACCEPTED.
petitioner no 2 to 4 not sign in v.nama
6-RECEIPT SHOWING SERV.COPY TO
68 D- ASUTOSH 2024-09- |AG/CG/IT/CT/ETC.NOT FILED.
BLAPL/27305/2024 | TRIPATHY 11
Page 8 not neat.
6-RECEIPT SHOWING SERV.COPY TO
AG/CG/IT/CT/ETC.NOT FILED.
69 D- ADV 2024-09- |16-PETITION/APPEAL NOT IN TIME
CONTC/39302/2024 ’ 11
1.Period of Delay 154 days 2.Code not
indicated
6-RECEIPT SHOWING SERV.COPY TO
SURYAKANTA 2024-09-
70 D-WP(C)/39408/2024 DWIBEDI 1 AG/CG/IT/CT/ETC.NOT FILED.
6-RECEIPT SHOWING SERV.COPY TO
AG/CG/IT/CT/ETC.NOT FILED.
11-NEAT,LEGIBLE ATTESTED
71 D- JAYAKRISHNA 2024-09- ANNEXURES NOT FILED.
BLAPL/27420/2024 MOHAPATRA 11
page8not neat,As per standing orderno-3
dated9.7.2024the name of victim shall not be
mentioned in the petition.
6-RECEIPT SHOWING SERV.COPY TO
SUBASH 2024-09-
72 D-WP(C)/39142/2024 CHANDRA PANI 11 AG/CG/IT/CT/ETC.NOT FILED.
MOHENDRA 2024-09- 6-RECEIPT SHOWING SERV.COPY TO
73 D-WP(C)/39293/2024 KUMAR 1 AG/CG/IT/CT/ETC.NOT FILED.
MOHAPATRO
6-RECEIPT SHOWING SERV.COPY TO
D- 2024-09- AG/CG/IT/CT/ETC.NOT FILED.
74 CONTC/39157/2024 SOUMYA MISHRA 1 17-REFERENCE CERTIFICATE NOT
FURNISHED.
6-RECEIPT SHOWING SERV.COPY TO
75 |D-WP(C)/39226/2024 SATYAIIT SAMAL |20 077 AG/CGAT/CT/ETC.NOT FILED.
Page no 9 not legible .
SUBASH 2024-09- 6-RECEIPT SHOWING SERV.COPY TO
76 D-WP(C)/39247/2024 CHANDRA 1 AG/CG/IT/CT/ETC.NOT FILED.
PRADHAN
6-RECEIPT SHOWING SERV.COPY TO
JANAKI KANTA  |2024-09-
77 D-WP(C)/39325/2024 MAHAPATRA 1 AG/CG/IT/CT/ETC.NOT FILED.
6-RECEIPT SHOWING SERV.COPY TO
78 |D-WP(C)/39139/2024 MANORANIAN - 12024-09-1) 0 G17/CT/ETC.NOT FILED.
PADHY 11
79 D- BIKASH KUMAR |2024-09- |6-RECEIPT SHOWING SERV.COPY TO
BLAPL/27384/2024 |DASH 11 AG/CG/IT/CT/ETC.NOT FILED.
1. Rejection order dated 20.08.2024 under
Annexure-2 not tally with date chart and para-
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4 of the petition.
D- 2024-09- 6-RECEIPT SHOWING SERV.COPY TO
80 CONTC/39178/2024 ADV 1 AG/CG/IT/CT/ETC.NOT FILED.
. b susaKANTA 02405 S RECHITSTONING SERVCOPY 10

ABLAPL/27367/2024 DWIBEDI 11 : :
4-AFFIDAVIT/VERIFICATION NOT
PROPER.
6-RECEIPT SHOWING SERV.COPY TO
AG/CG/IT/CT/ETC.NOT FILED.

22 D- DHIRENDRA 2024-09-

BLAPL/27376/2024 |NATH BEHERA 11 Deponent not properly mentioned in serial
number -5 in the affidavit and Paragraph not
correctly mentioned .Page no 10 not neat.Date
of copy of order sheet not tally with
Index.Two times mentioned annex-8 in annex.
16-PETITION/APPEAL NOT IN TIME

83 D-MACA/39102/2024 PRASANTA 2024-09- Period of Delay 142 days 1- case number not
KUMAR MAHALI |11 . . . : .
correctly furnished in being aggrieved portion
6-RECEIPT SHOWING SERV.COPY TO

D- AMITAV 2024-09-

8% | ABLAPL/27454/2024 TRIPATHY 11 AG/CG/IT/CT/ETC.NOT FILED.
6-RECEIPT SHOWING SERV.COPY TO

35 D-WP(C)/39155/2024 DR.PURUSOTTAM |2024-09- |AG/CG/IT/CT/ETC.NOT FILED.

CHULI 11

Legible copy of page-36 to be filed
6-RECEIPT SHOWING SERV.COPY TO
AG/CG/IT/CT/ETC.NOT FILED.

26 D- TUKUNA KUMAR |2024-09- [9-PROVISION OF LAW NOT FURNISHED

ABLAPL/27482/2024 MISHRA 11 ON TOP OF CAUSE TITLE.

List of events and date chart twice a filed.
6-RECEIPT SHOWING SERV.COPY TO
AG/CG/IT/CT/ETC.NOT FILED.

27 D- NARENDRA 2024-09-

BLAPL/27453/2024 |PRASAD RATH 11 1. Rejection order in G.R.Case No.375 of
2020 under Annexure-2 not tally with entire
petition.2. Page no.10 not neat and legible.
6-RECEIPT SHOWING SERV.COPY TO
AG/CG/IT/CT/ETC.NOT FILED.

23 D- SAURAV 2024-09- |11-NEAT,LEGIBLE ATTESTED

ABLAPL/27292/2024 TIBREWAL 11 ANNEXURES NOT FILED.
page 16 not legible.

D- 2024-09- [Name of advocate not in capital letter in

89 |BLAPL27338/2024 |SRINIBAS PARUA 1) V.nama.
6-RECEIPT SHOWING SERV.COPY TO
% D- SATYA NARAYAN |2024-09- AG/CG/IT/CT/ETC.NOT FILED.

CRLMC/27395/2024 \MISHRA 4 1 1. Age of the petitioner no.2 in cause title not
tally with affidavit.

2024-09- 6-RECEIPT SHOWING SERV.COPY TO
91 D-WP(C)/39129/2024 RAKESH SHARMA 11 AG/CG/IT/CT/ETC.NOT FILED.
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0 |D: DAYANIDHI |2024-09- [0 oo T NOT FILED.
CRLMC/27398/2024 IMOHANTY 11 ) :
6-RECEIPT SHOWING SERV.COPY TO
AG/CG/IT/CT/ETC.NOT FILED.
93 |D-WP(C)/39267/2024 ;%‘ﬁﬁ%‘}ym AN 120240910 UNDERTAKING FOR NON FILING OF
TRANSLATED COPY NOT FILED
94 D- RUPESH KUMAR |2024-09- |As per FIR, P.S. n0.166/2024. Dtd.3-4-2024,
ABLAPL/27422/2024 MOHANTY 11 not tally with date chart.
D. 2024.09. |6-RECEIPT SHOWING SERV.COPY TO
95 CONTC/39153/2004 SOUMYA MISHRA 11 AG/CG/IT/CT/ETC.NOT FILED.
BHABANI 6-RECEIPT SHOWING SERV.COPY TO
D- 2024-09- AG/CG/IT/CT/ETC.NOT FILED.
96 SHANKAR
BLAPL/27290/2024 RAYAGURU 11
P.S number not legible in the FIR copy.
2024-09- 6-RECEIPT SHOWING SERV.COPY TO
97 D-WP(C)/39319/2024 KAJAL SAHOO 1 AG/CG/IT/CT/ETC.NOT FILED.
. D o KOMAR arasos CRECHITSTONING SERVCOPY 10
BLAPL/27434/2024 |CHOUDHURY 11 : :
3-AUTHENTICATION FEE IS DEFICIENT.
09 D ASITKUMAR  2024-09- (00 ot NOT FILED.
CRLMC/27370/2024 |JENA 11 ) :
A.Fee of Rs. 2.20 not paid
0o AKSHAYA KUMAR 2024-09- (00 0o er N OT FILED.
ABLAPL/27446/2024 |SUBUDHI 11 : :
6-RECEIPT SHOWING SERV.COPY TO
101 |D-WP(C)/39132/2024 MANORANIAN - 12024-09- 1)) < 5 I T/CT/ETC.NOT FILED.
PADHY 11
D- 2024-09- 6-RECEIPT SHOWING SERV.COPY TO
102 CONTC/39136/2024 ADV. 1 AG/CG/IT/CT/ETC.NOT FILED.
103 |2 UNMESH 2024-09- ig/Ec:(i}E/g/TcsT}/ISTVgIEgTSEIIEESOPY 10
CRLMC/27358/2024 |CHANDRA JENA |11 ) '
D- 2024-09- 6-RECEIPT SHOWING SERV.COPY TO
104 CMAPL/39127/2024 ADV. 1 AG/CG/IT/CT/ETC.NOT FILED.
MOHENDRA 2024-09- 6-RECEIPT SHOWING SERV.COPY TO
105 |D-WP(C)/39308/2024 KUMAR 1 AG/CG/IT/CT/ETC.NOT FILED.
MOHAPATRO
6-RECEIPT SHOWING SERV.COPY TO
AG/CG/IT/CT/ETC.NOT FILED.
INDRAMANI 2024-09- |1.Paragraphs as per the petition not properly
106 D-WP(C)/39326/2024 SAHOO 11 furnished in declaration.2.Resolution
dtd.22.01.1965 as per Index and para-5 of the
petition does not tally with the Annex-
3.3.Annexures nos.3,4 and 5 are not attested.
107 |D-CRLA/27378/2024 SURYAKANTA 2024-09- |6-RECEIPT SHOWING SERV.COPY TO
DWIBEDI 11 AG/CG/IT/CT/ETC.NOT FILED.

10.184.240.222/swecourtishc/periphery/ohcperiphery/defect/defective_report_action_web.php

8/19



9/11/24, 5:39 PM

Defective Register

1.Annexure-1 not marked at page no.12 2.
Code Wrongly indicated

108

D-CRLA/27462/2024

DEBASNAN DAS

2024-09-
11

6-RECEIPT SHOWING SERV.COPY TO
AG/CG/IT/CT/ETC.NOT FILED.

109

D-
BLAPL/27377/2024

RAMACHANDRA
PANIGRAHY

2024-09-
11

4-AFFIDAVIT/VERIFICATION NOT
PROPER.

6-RECEIPT SHOWING SERV.COPY TO
AG/CG/IT/CT/ETC.NOT FILED.

paragraphs not correct in declaration of
affidavit.

110

D-
CONTC/39284/2024

ADV.

2024-09-
11

6-RECEIPT SHOWING SERV.COPY TO
AG/CG/IT/CT/ETC.NOT FILED.
10-SUBJECT CODE NOT
FURNISHED/INCORRECTLY
MENTIONED

111

D-WP(C)/39317/2024

KRISHNA
CHANDRA SAHU

2024-09-
11

11-NEAT,LEGIBLE ATTESTED
ANNEXURES NOT FILED.

Page 29 and 30 not neat.

112

D-
BLAPL/27314/2024

SOUBHAGYA
KUMAR DASH

2024-09-
11

6-RECEIPT SHOWING SERV.COPY TO
AG/CG/IT/CT/ETC.NOT FILED.

As per standing order no-3 dated 9.7.2024 the
name of parents shall not be mentioned in the
petition

113

D-
ABLAPL/27325/2024

RAMDAS
ACHARY

2024-09-
11

4-AFFIDAVIT/VERIFICATION NOT
PROPER.

6-RECEIPT SHOWING SERV.COPY TO
AG/CG/IT/CT/ETC.NOT FILED.
9-PROVISION OF LAW NOT FURNISHED
ON TOP OF CAUSE TITLE.

1. Paragraph no. not correctly furnished on
declaration.

114

D-
BLAPL/27311/2024

BITAS KUMAR
SWAIN

2024-09-
11

6-RECEIPT SHOWING SERV.COPY TO
AG/CG/IT/CT/ETC.NOT FILED.
11-NEAT,LEGIBLE ATTESTED
ANNEXURES NOT FILED.
19-UNDERTAKING FOR NON FILING OF
TRANSLATED COPY NOT FILED

page 12 not legible

115

D-WP(C)/39182/2024

SAILABALA JENA

2024-09-
11

6-RECEIPT SHOWING SERV.COPY TO
AG/CG/IT/CT/ETC.NOT FILED.

6-RECEIPT SHOWING SERV.COPY TO

10.184.240.222/swecourtishc/periphery/ohcperiphery/defect/defective_report_action_web.php

SASWATI 2024-09- |AG/CG/IT/CT/ETC.NOT FILED.
116 | D-WP(C)/39278/2024 MOHAPATR A 1
pagination under annexure-2 not in order
ANANTA 2024-09- 19-UNDERTAKING FOR NON FILING OF
117 | D-WP(C)/39229/2024 NARAYAN 1 TRANSLATED COPY NOT FILED
PATTANAYAK
118 |D- GOPINATH 2024-09- |6-RECEIPT SHOWING SERV.COPY TO
BLAPL/27343/2024 |MISHRA 11 AG/CG/IT/CT/ETC.NOT FILED.
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19-UNDERTAKING FOR NON FILING OF
TRANSLATED COPY NOT FILED
20-VERNACULAR CERTIFICATE NOT
FURNISHED.

6-RECEIPT SHOWING SERV.COPY TO

119 [D-WP(C)/39285/2024 (SSDASIVA PATRA 1202409 A\ G/CGAT/CT/ETC.NOT FILED.
6-RECEIPT SHOWING SERV.COPY TO

120 [D-WP(C)/39180/2024 |5 e oD KUMAR 2024091\ 6 e G/ T/ETC.NOT FILED.

SAHOO 11
1 P AMIT KUMAR 2024-09- ig/Ec:(i}E/g/TcsT}/ISTVgIEgTSEIIEESOPY o
ABLAPL/27479/2024 PATRA 11 : '
2024-09- [0-RECEIPT SHOWING SERV.COPY TO
122 |D-WP(C)/39225/2024 |SATYAJIT SAMAL 1 AG/CG/IT/CT/ETC.NOT FILED.
" swrnan 2s. ERECEIT SIOVING SERVCORY 0
ABLAPL/27375/2024 DASH 11 : :
6-RECEIPT SHOWING SERV.COPY TO
AG/CG/IT/CT/ETC.NOT FILED.
124 D- SOUBHAGYA 2024-09- |11-NEAT,LEGIBLE ATTESTED
BLAPL/27312/2024 | KUMAR DASH 11 ANNEXURES NOT FILED.
page 9 not legible.
6-RECEIPT SHOWING SERV.COPY TO
SOUMYA RANJAN (2024-09-

125 |D-WP(C)/39265/2024 MOHANTY 1 AG/CG/IT/CT/ETC.NOT FILED.

1. Status of parties in the Court below not
PRASANNA 2024-09- .

126 | D-MACA/39116/2024 KUMAR MISHRA |11 furmshe_d. 2.C0urt Fee pa}{able on the Appeal
amount is incorrectly furnished.
6-RECEIPT SHOWING SERV.COPY TO

SURYAKANTA 2024-09-

127  |D-WP(C)/39221/2024 DASMOHAPATRA |11 AG/CG/IT/CT/ETC.NOT FILED.
4-AFFIDAVIT/VERIFICATION NOT
PROPER.

D- 2024-09- 6-RECEIPT SHOWING SERV.COPY TO

128 CRLMC/27474/2024 JAYDEEP PAL 1 AG/CG/IT/CT/ETC.NOT FILED.

1. Fathers name not correctly furnished in

affidavit.

6-RECEIPT SHOWING SERV.COPY TO
D- 2024-09- |AG/CG/IT/CT/ETC.NOT FILED.

129 lcrRLMC27318/2024 [SANITMISHRA -y
1. Certified copy of under annex-1 not filed.

SATYABRATA 2024-09- .

130 |D-WA/39185/2024 MOHANTY 1 1. Period of Delay 12 days delay
6-RECEIPT SHOWING SERV.COPY TO

131 |[D-WP(C)/39137/2024 MANORANJAN - 12024-09- 1, G110 T/ETC.NOT FILED.

PADHY 11
6-RECEIPT SHOWING SERV.COPY TO
SATYABRATA 2024-09-
132 |D-WA/39248/2024 MOHANTY (1) 1 AG/CG/IT/CT/ETC.NOT FILED.
ABLAPL/27451/2024 GHADEI 11 : :

10.184.240.222/swecourtishc/periphery/ohcperiphery/defect/defective_report_action_web.php
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6-RECEIPT SHOWING SERV.COPY TO
134  |D-WP(C)/39145/2024 SUBASH CHANDR [2024-09- AG/CG/IT/CT/ETC.NOT FILED.
APANI 11
D- 2024-09- [Put up for SR filing of consolidation Criminal
135 | CRLREV/27200/2024 ANTA SAHOO 1y Revision petition.
6-RECEIPT SHOWING SERV.COPY TO
136 D- JAYAKRISHNA 2024-09- AG/CG/IT/CT/ETC.NOT FILED.
BLAPL/27413/2024 \MOHAPATRA 1 Age not tally with Rejection order and cause
title.
137 |D-WP(C)/39220/2024 SATYAJIT SAMAL 2024-09- |1.Receipt Shpwmg Se}"v.copy To School and
11 Mass Education not Filed.
6-RECEIPT SHOWING SERV.COPY TO
ITISHREE 2024-09-
138 |D-WP(C)/39305/2024 TRIPATHY 1 AG/CG/IT/CT/ETC.NOT FILED.
6-RECEIPT SHOWING SERV.COPY TO
AG/CG/IT/CT/ETC.NOT FILED.
D- 2024-09- |11-NEAT,LEGIBLE ATTESTED
139 |gLAPL27316/2024 |ARVEET MISHRA ) ANNEXURES NOT FILED.
page 9,10 not legible.
D- 2024-09- 6-RECEIPT SHOWING SERV.COPY TO
140 BLAPL/27317/2024 ARIJEET MISHRA 1 AG/CG/IT/CT/ETC.NOT FILED.
D- 2024-09- 6-RECEIPT SHOWING SERV.COPY TO
141 CONTC/39219/2004 ADV 1 AG/CG/IT/CT/ETC.NOT FILED.
6-RECEIPT SHOWING SERV.COPY TO
" D- SURYAKANTA 2024-09- AG/CG/IT/CT/ETC.NOT FILED.
BLAPL/27355/2024 \DWIBEDI 1 As per index rejection order not filed in
annex. S .
6-RECEIPT SHOWING SERV.COPY TO
RAMDAS 2024-09-
143 |D-WP(C)/39177/2024 ACHARY 1 AG/CG/IT/CT/ETC.NOT FILED.
6-RECEIPT SHOWING SERV.COPY TO
SUBASH 2024-09-
144  |D-WP(C)/39151/2024 CHANDRA PANI |11 AG/CG/IT/CT/ETC.NOT FILED.
6-RECEIPT SHOWING SERV.COPY TO
JAYAKRISHNA 2024-09- AG/CG/IT/CT/ETC.NOT FILED.
145 |D-CRLA/27394/2024 MOLIAPATR A 1
The name of PW-2 wrongly mentioned at
page no.4,line 1 and 2
MOHENDRA 2024-09- 6-RECEIPT SHOWING SERV.COPY TO
146 |D-WP(C)/39304/2024 KUMAR 1 AG/CG/IT/CT/ETC.NOT FILED.
MOHAPATRO
6-RECEIPT SHOWING SERV.COPY TO
AG/CG/IT/CT/ETC.NOT FILED.
147 D- ADV 2024-09- [10-SUBJECT CODE NOT
CONTC/39298/2024 ’ 11 FURNISHED/INCORRECTLY
MENTIONED
6-RECEIPT SHOWING SERV.COPY TO
148 |D-WP(C)/39311/2024 IS)‘gJAY KUMAR ?(1)24_09_ AG/CG/IT/CT/ETC.NOT FILED.

10.184.240.222/swecourtishc/periphery/ohcperiphery/defect/defective_report_action_web.php
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149

D-CRLA/27130/2024

TRILOCHAN
NANDA

2024-09-
11

6-RECEIPT SHOWING SERV.COPY TO
AG/CG/IT/CT/ETC.NOT FILED.

150

D-
ABLAPL/27396/2024

ANUGRAHA
NARAYAN
SAMANTRAY

2024-09-
11

6-RECEIPT SHOWING SERV.COPY TO
AG/CG/IT/CT/ETC.NOT FILED.

1. P.S.and G.R.Case No.under Annexure-1 not
tally with para-1 of the petition

151

D-
CRLMC/27301/2024

ANITA SAHOO

2024-09-
11

6-RECEIPT SHOWING SERV.COPY TO
AG/CG/IT/CT/ETC.NOT FILED.
25-NAMES IN CAPITAL
LETTERS/ENROLMENT
NUMBERS/MOBILE PHONE NUMBERS
OF ALL THE SIGNING ADVOCATES NOT
INDICATED

1. Page no.18 not legible.

152

D-WP(C)/38113/2024

RABINDRA
KUMAR PATNAIK

2024-09-
11

6-RECEIPT SHOWING SERV.COPY TO
AG/CG/IT/CT/ETC.NOT FILED.
14-NOT PROPERLY INDEXED.

1.Annexure no.4 in page no. 26 and 27 are not
furnished.

153

D-
CRLMC/27409/2024

ANIRUDHA DAS

2024-09-
11

6-RECEIPT SHOWING SERV.COPY TO
AG/CG/IT/CT/ETC.NOT FILED.
19-UNDERTAKING FOR NON FILING OF
TRANSLATED COPY NOT FILED

1. Certified copy of under annex-1 not filed.

154

D-WP(C)/39114/2024

ARJUNA
CHARANA
BEHERA

2024-09-
11

6-RECEIPT SHOWING SERV.COPY TO
AG/CG/IT/CT/ETC.NOT FILED.

155

D-WP(C)/39161/2024

BIKRAM PRATAP
DAS

2024-09-
11

6-RECEIPT SHOWING SERV.COPY TO
AG/CG/IT/CT/ETC.NOT FILED.

1.The name of the counsel in capital letters
and enrollment number in last page of writ
petition not furnished.2.Legible copy of page-
13 and 14 to be filed.3.Date mentioned in
Annexure-9 and averment of writ petition
does not tally with Book Mark index.

156

D-
ABLAPL/27424/2024

ACHYUTANANDA
PATTANAIK

2024-09-
11

6-RECEIPT SHOWING SERV.COPY TO
AG/CG/IT/CT/ETC.NOT FILED.

As per FIR dated 25-5 2017, not tally with
date chart.

157

D-WP(C)/39322/2024

PRANAB KUMAR
SAMANTRAY

2024-09-
11

6-RECEIPT SHOWING SERV.COPY TO
AG/CG/IT/CT/ETC.NOT FILED.

158

D-
CONTC/39110/2024

ADV.

2024-09-
11

6-RECEIPT SHOWING SERV.COPY TO
AG/CG/IT/CT/ETC.NOT FILED.
10-SUBJECT CODE NOT
FURNISHED/INCORRECTLY
MENTIONED

10.184.240.222/swecourtishc/periphery/ohcperiphery/defect/defective_report_action_web.php
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o o e s 202 € KECEITSHOWING SERUCOFY 10
BLAPL/27309/2024 |DAS 11 ) :
6-RECEIPT SHOWING SERV.COPY TO
PRABODHA 2024-09-
160 |D-WP(C)/38748/2024 CHANDRA NAYAK 11 AG/CG/IT/CT/ETC.NOT FILED.
6-RECEIPT SHOWING SERV.COPY TO
PRABODHA 2024-09-
161 |D-WP(C)/39058/2024 CHANDRA NAYAK 11 AG/CG/IT/CT/ETC.NOT FILED.
6-RECEIPT SHOWING SERV.COPY TO
o D- GHANASHYAM 2024-09- AG/CG/IT/CT/ETC.NOT FILED.
CRLMC/27363/2024 \MUDULI i .Names In Capital Letters Of All The Signing
Advocates Not Indicated
6 D TUSAR KUMAR  2024-09- (00 8 e T FILED,
BLAPL/27388/2024 |MISHRA 11 ) :
164 [P CHAITANYA 2024-09- ig/Ec:(i}E/g/TcsT}/IE()TVglggTslglli\égopY 1o
ABLAPL/27304/2024 NAYAK 11 : '
6-RECEIPT SHOWING SERV.COPY TO
MANAS RANJAN |2024-09-
165 |D-WP(C)/39169/2024 PRADHAN 1 AG/CG/IT/CT/ETC.NOT FILED.
5024.09. 6-RECEIPT SHOWING SERV.COPY TO
166 |D-CRLA/27485/2024 |SHOVAN MISHRA 1 AG/CG/IT/CT/ETC.NOT FILED.
6-RECEIPT SHOWING SERV.COPY TO
AG/CG/IT/CT/ETC.NOT FILED.
TRILOCHAN 2024-09- [11-NEAT,LEGIBLE ATTESTED
167 ID-WP(C)/38046/2024 |, \ \1GRAHI 11 ANNEXURES NOT FILED.
Page 15 not legible.
6-RECEIPT SHOWING SERV.COPY TO
AG/CG/IT/CT/ETC.NOT FILED.
D- 2024-09- |18-CERTIFIED COPY OF
168 CMAPL/39251/2024 SWETALANA DAS 11 TRIAL/APPELLATE COURT ORDER NOT
FILED
1-COURT FEE IS DEFICIENT.
MAHESWAR 2024-09- 6-RECEIPT SHOWING SERV.COPY TO
169 ID-WP(C)/39162/2024 |\ 1y ANTY 11 AG/CG/IT/CT/ETC.NOT FILED.
6-RECEIPT SHOWING SERV.COPY TO
AG/CG/IT/CT/ETC.NOT FILED.
7-VAKALATNAMA NOT PROPERLY
STAMPED,EXECUTED,ACCEPTED.
8-CAUSE TITLE NOT IN ORDER.
9-PROVISION OF LAW NOT FURNISHED
D- SASHIBHUSAN  [2024-09- [ON TOP OF CAUSE TITLE.
170 | ABLAPL/27476/2024 DAS 11 10-SUBJECT CODE NOT
FURNISHED/INCORRECTLY
MENTIONED
17-REFERENCE CERTIFICATE NOT
FURNISHED.
1. Page nos.12,13 , 16 not neat and legible.2.
Deficit court fee of Rs.2/- not paid on V.nama.
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6-RECEIPT SHOWING SERV.COPY TO
D- 2024-09- AG/CG/IT/CT/ETC.NOT FILED.

171 CONTC/39160/2024 SOUMYA MISHRA 11 17-REFERENCE CERTIFICATE NOT
FURNISHED.

o Do kAR arasop CRECHITSTONING SERVCORY 10

BLAPL/27372/2024 |RATH 11 : '
" susaKANTA 02405 S RECHITSTONING SERVCOPY 10
ABLAPL/27421/2024 DWIBEDI 11 ’ '
6-RECEIPT SHOWING SERV.COPY TO
AG/CG/IT/CT/ETC.NOT FILED.
D- UNMESH 2024-09-
174 1. SI. no. 2 Father name not correctly
CRLMC/27359/2024 |CHANDRA JENA |11 furnished in affidavit. 2. Date of order not
correctly furnished at page nos.2, 3 and 6 para
nos. 1 and 6. 3. Page no. 18 not legible

s vt Raa. arasos, CRECHITT SHONING SERVCOPY 10

ABLAPL/27465/2024 PANDA 11 ) ‘
6-RECEIPT SHOWING SERV.COPY TO
AG/CG/IT/CT/ETC.NOT FILED.

176 IA)i3L APL/27494/2004 ?g\?ﬁT KUMAR %(1)24_09- 19-UNDERTAKING FOR NON FILING OF
TRANSLATED COPY NOT FILED
6-RECEIPT SHOWING SERV.COPY TO

- D- RAJIB LOCHAN  |2024-09- AG/CG/IT/CT/ETC.NOT FILED.

BLAPL/27299/2024  PATTNAIK 1 Page 15 not partial neat.C.T case number not
tally with Rejection order and cause title.

D nasiusig aasop CRECHTSHOWING SERVCOPY 10

ABLAPL/27416/2024 MOHAPATRA 11 ) :
6-RECEIPT SHOWING SERV.COPY TO
AG/CG/IT/CT/ETC.NOT FILED.
D- SAMBEET 2024-09-
179 19-UNDERTAKING FOR NON FILING OF
ABLAPL/27319/2024 \ PATTANAYAK 11 TRANSLATED COPY NOT FILED
180 | AJIT CHANDRA - 12024-09- ig/Ec:(i}E/g/TcsT}/IE()TVglggTslglli\égopY 1o
ABLAPL/27356/2024 MOHAPATRA 11 ) ‘
ABLAPL/27444/2024 ROUT 11 ) :
6-RECEIPT SHOWING SERV.COPY TO
D- KANANBALA 2024-09- AG/CG/IT/CT/ETC.NOT FILED.
182 ABLAPL/27291/2024 ROY 1 9-PROVISION OF LAW NOT FURNISHED
CHOUDHURY ON TOP OF CAUSE TITLE.
6-RECEIPT SHOWING SERV.COPY TO
BIJAY KUMAR 2024-09-

183 |D-WP(C)/39166/2024 BEHERA 1 AG/CG/IT/CT/ETC.NOT FILED.

DR. 2024-09- 6-RECEIPT SHOWING SERV.COPY TO

184 | D-WP(C)/39236/2024 |SIMANCHALLA 1 AG/CG/IT/CT/ETC.NOT FILED.

RANIIT

10.184.240.222/swecourtishc/periphery/ohcperiphery/defect/defective_report_action_web.php
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1-COURT FEE IS DEFICIENT.
3-AUTHENTICATION FEE IS DEFICIENT.
1.C fee RS.6/-to be paid 2.AU FEE Rs.37.95
MAHENDRA 2024-09- [to be paid on c.copies under annex-1 3-

185 |D-CRLA/26014/2024 KUMAR SAHU 11 Annexure-1 not marked at page no.15, 4-Page
n0.50 not available, 5-Vernacular certificate
not furnished, 6-Under taking for filing
English translation copies Odia documents
not filed
3-AUTHENTICATION FEE IS DEFICIENT.
6-RECEIPT SHOWING SERV.COPY TO

136 D- SUSANTA KUMAR |2024-09- |AG/CG/IT/CT/ETC.NOT FILED.

CRLMC/27408/2024 \BARAL 11
A.Fee of Rs.4.35 to be paid on c.copies under
annexures 1 and 2
4-AFFIDAVIT/VERIFICATION NOT
PROPER.
187 D- ASIT KUMAR 2024-09- |6-RECEIPT SHOWING SERV.COPY TO
ABLAPL/27369/2024 | JENA 11 AG/CG/IT/CT/ETC.NOT FILED.
occupation not furnished in the affidavit.
2024-09- 6-RECEIPT SHOWING SERV.COPY TO

188 |D-WP(C)/39270/2024 BAIDHAR SAHOO 1 AG/CG/IT/CT/ETC.NOT FILED.
6-RECEIPT SHOWING SERV.COPY TO
AG/CG/IT/CT/ETC.NOT FILED.
11-NEAT,LEGIBLE ATTESTED

189 D- DEBENDRA 2024-09- ANNEXURES NOT FILED.

ABLAPL/27344/2024 KUMAR DHAR 11 19-UNDERTAKING FOR NON FILING OF
TRANSLATED COPY NOT FILED
page 10 not legible.
o D ok v KestoaRs onos- CRECEIT SHOWING SERVCOPY T0
CONTC/39224/2024 MOHANTY 11 : :
NIBEDITA 2024-09- . )
191 |D-MACA/39227/2024 MOHANTY 1 put up for SR after affidavit made in A
D- 2024-09- 6-RECEIPT SHOWING SERV.COPY TO

192 CONTC/39187/2024 ADV. 1 AG/CG/IT/CT/ETC.NOT FILED.

D. HEMENTA 2024-09- 6-RECEIPT SHOWING SERV.COPY TO

193 KUMAR AG/CG/IT/CT/ETC.NOT FILED.

CRLMC/27294/2024 TRIPATLLY 11
o o sos CRECHITSHONING SERVCORY 10
CMAPL/39292/2024 |PRADHAN 11 : :
6-RECEIPT SHOWING SERV.COPY TO
195 |D-WP(C)/39323/2024 DEEPAK KUMAR - 2024-09- AG/CG/IT/CT/ETC.NOT FILED.
RATHA 11
6-RECEIPT SHOWING SERV.COPY TO
AG/CG/IT/CT/ETC.NOT FILED.

196 |D-WP(C)/39410/2024 IS)[\J}%S};AEIS?NTA %(1)24-09_ 20-VERNACULAR CERTIFICATE NOT

FURNISHED.
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D- 2024-09- 6-RECEIPT SHOWING SERV.COPY TO

197 CONTC/39150/2024 ADV 1 AG/CG/IT/CT/ETC.NOT FILED.

198 |- SANDEEPRAJ12024-09- ig/Ec:(i}E/g/TcsT}/IE()TVglggTslglli\égopY o

BLAPL/27537/2024 |PANDA 11 : :
D- 2024-09- 6-RECEIPT SHOWING SERV.COPY TO

199 CMAPL/39238/2024 ADV. 1 AG/CG/IT/CT/ETC.NOT FILED.
6-RECEIPT SHOWING SERV.COPY TO

DEEPALI 2024-09-

200 |D-WP(C)/39158/2024 MAHAPATRA 1 AG/CG/IT/CT/ETC.NOT FILED.
6-RECEIPT SHOWING SERV.COPY TO
AG/CG/IT/CT/ETC.NOT FILED.

D- ASHOK KUMAR  |2024-09- 9-PROVISION OF LAW NOT FURNISHED

201 IBLAPL/27393/2024 |PRADHAN 1 ON TOP OF CAUSE TITLE.
19-UNDERTAKING FOR NON FILING OF
TRANSLATED COPY NOT FILED
6-RECEIPT SHOWING SERV.COPY TO

o v stANKAR mzios AGCOTCTEICNCE LD

BLAPL/27440/2024 |PATEL 11 ) :
Index not properly page marked.
6-RECEIPT SHOWING SERV.COPY TO

203 |D-WP(C)/39134/2024 MANORANJAN - [2024-09- )\ ) G/IT/CT/ETC NOT FILED.

PADHY 11
6-RECEIPT SHOWING SERV.COPY TO
AG/CG/IT/CT/ETC.NOT FILED.
RITURANJAN 2024-09-

204 ID-WP(C)/39222/2024 CHHOTARAY 11 1.Synopsis and list of date and events are not
marked in index 2.Rule-8 of Orissa High
Court P.I.L.Rules not complied.
6-RECEIPT SHOWING SERV.COPY TO

D- AMITAV 2024-09-

205 ABLAPL/27449/2024 ITRIPATHY 1 AG/CG/IT/CT/ETC.NOT FILED.
3-AUTHENTICATION FEE IS DEFICIENT.
6-RECEIPT SHOWING SERV.COPY TO

206 D- SURYAKANTA 2024-09- AG/CG/IT/CT/ETC.NOT FILED.

CRLMC/27397/2024 |DWIBEDI 1 1. Petitioner name in the date chart not
correctly mentioned 2. Authentication fee Rs.
1.10/- to be paid.
2024-09- 6-RECEIPT SHOWING SERV.COPY TO

207 |D-WP(C)/39234/2024 NIHAL RATH 1 AG/CG/IT/CT/ETC.NOT FILED.

208 [P SARATKUMAR 12024-09- ig/Ec:(i}E/g/TcsT}/IE()TVglggTslglli\égopY o

BLAPL/27321/2024 |JENA 11 : :
6-RECEIPT SHOWING SERV.COPY TO

209 D- DIPTIREKHA 2024-09- |AG/CG/IT/CT/ETC.NOT FILED.

ABLAPL/27403/2024 NANDA 11
Paragraph not correctly mentioned.
210 D- JAGAJIBAN 2024-09- |1.C.copy of dismissal not filed 2. Provisional
CMAPL/39271/2024 |PRADHAN 11 of Law not correctly furnished
211  |D- ADV. 2024-09- |6-RECEIPT SHOWING SERV.COPY TO
CONTC/39281/2024 11 AG/CG/IT/CT/ETC.NOT FILED.
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Code Not indicated
D- 2024-09- 6-RECEIPT SHOWING SERV.COPY TO
212 CONTC/39232/2024 ADV. 1 AG/CG/IT/CT/ETC.NOT FILED.
4-AFFIDAVIT/VERIFICATION NOT
PROPER.
213 [P KHAGESWAR 2024-09- ig/Ec:(é}E/g/TcsT}/IlgT\zlggTslglli\égopY 1o
ABLAPL/27284/2024 BEHERA 11 ’ '
Name of the petitioner not tally with cause
title and affidavit.
SARADA 2024-09- 6-RECEIPT SHOWING SERV.COPY TO
214  |D-WP(C)/39400/2024 PRASANNA 1 AG/CG/IT/CT/ETC.NOT FILED.
SARANGI
1-case number mentioned under annexure 4 in
AJIT KUMAR 2024-09- |index not tally with case number mentioned
215 |D-ARBA/38854/2024 MOHANTY 11 vide annexure 4 . 2-page no 33, 34,35 not
legible
6-RECEIPT SHOWING SERV.COPY TO
16 D- ADV 2024-09- AG/CG/IT/CT/ETC.NOT FILED.
CONTC/39307/2024 ’ 11
occupation not furnished in the affidavit
D. BHABANI 2024-09- 6-RECEIPT SHOWING SERV.COPY TO
217 BLAPL/27401/2024 SHANKAR 1 AG/CG/IT/CT/ETC.NOT FILED.
DASPARIDA
s D Bt RASAD ponios- CRECEITT SHOWING SRV CONY 10
ABLAPL/27510/2024 NANDA 11 ) .
D- 2024-09- 6-RECEIPT SHOWING SERV.COPY TO
219 CONTC/39152/2024 SOUMYA MISHRA 11 AG/CG/IT/CT/ETC.NOT FILED.
6-RECEIPT SHOWING SERV.COPY TO
0 D- DV 2024-09- AG/CG/IT/CT/ETC.NOT FILED.
RVWPET/37132/2024 1 1.DAF of Rs 2.25 /- not paid 2.Place after
correction of page mark
6-RECEIPT SHOWING SERV.COPY TO
AG/CG/IT/CT/ETC.NOT FILED.
221 Igi{LMP 127335/2024 ]S)/X;ﬁDA PRASAD %(1)24_09_ 19-UNDERTAKING FOR NON FILING OF
TRANSLATED COPY NOT FILED
2 - JUGALA KISHORE 2024-09- (0 & i en S b ED,
ABLAPL/27430/2024 PANDA 11 ) )
6-RECEIPT SHOWING SERV.COPY TO
SUBASH 2024-09-
223  |D-WP(C)/39149/2024 CHANDRA PANI |11 AG/CG/IT/CT/ETC.NOT FILED.
224  |D- ARUPANANDA 2024-09- 4-AFFIDAVIT/VERIFICATION NOT
ABLAPL/27374/2024 GOSWAMY 11 PROPER.

6-RECEIPT SHOWING SERV.COPY TO
AG/CG/IT/CT/ETC.NOT FILED.
11-NEAT,LEGIBLE ATTESTED
ANNEXURES NOT FILED.

1 .Notarial Advocate not signed in the
affidavit. 2. page nos. 16 and 17 not neatly
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legible.
s 0 survaaTs s ERECEIT SIOWING SERVCORY 0
ABLAPL/27371/2024 DWIBEDI 11 : :
6-RECEIPT SHOWING SERV.COPY TO
AG/CG/IT/CT/ETC.NOT FILED.
D- DIPTIREKHA 2024-09-

226 BLAPL/27400/2024 NANDA 1 1.Index not properly page marked.2.Prayer
and certificate not properly placed on
record.3. Annexures 1 and 2 not marked on
the file.4.Annexure-1 not neat and legible.
6-RECEIPT SHOWING SERV.COPY TO

BIRAJA PRASAD  |2024-09- AG/CG/IT/CT/ETC.NOT FILED.

227 |D-WP(C)/39218/2024 TRIPATLY 1
1.Opp.Party No.14 is not represented
through.2.1.As are not correctly page marked
4-AFFIDAVIT/VERIFICATION NOT
PROPER.

D- 2024-09- 6-RECEIPT SHOWING SERV.COPY TO

228 ABLAPL/27315/2024 MAHES DAS 1 AG/CG/IT/CT/ETC.NOT FILED.
Nomenclature not correct in sl.no.4 of
affidavit.
6-RECEIPT SHOWING SERV.COPY TO

229 |D-WP(C)/39268/2024 [> USANTAKUMAR 12023-09- ) - 11/ T/ETC.NOT FILED.

BARAL 11
MOHENDRA 2024-09- 6-RECEIPT SHOWING SERV.COPY TO
230 | D-WP(C)/39297/2024 KUMAR 1 AG/CG/IT/CT/ETC.NOT FILED.
MOHAPATRO
6-RECEIPT SHOWING SERV.COPY TO
AG/CG/IT/CT/ETC.NOT FILED.

231 KiBL APL/27425/2024 ?XF/IFEAKUMAR %(1)24_09_ 9-PROVISION OF LAW NOT FURNISHED
ON TOP OF CAUSE TITLE.

o sursaANTA a2k cp- S RECHTSHONING SERVCORY 10

BLAPL/27352/2024 |DWIBEDI 11 : :
233 | D-WP(C)/39207/2024 giIgOK KUMAR %(1)24_09_ Age of op. nos 4,5 ,6 not furnished .
e D Gornpmis a0 RECEI SHOWING SERVCORY 0
ABLAPL/27368/2024 MISRA 11 : :
s 0 s oo RECET SIOWING SRV CORY 0
ABLAPL/27436/2024 KUMAR SAMAL |11 : :
e D sursaaTs ey ERECEIT SIOWING SERVCORY o
ABLAPL/27350/2024 DWIBEDI 11 : :
1.The name of the counsel in capital letters
ITISHREE 2024-09- |and enrolment number in last page of writ

237 |D-WP(C)/39313/2024 TRIPATHY 11 petition not furnished.2.Copy not served on
S.C.(C.T. and G.S.T)

MOHENDRA 2024-09- 6-RECEIPT SHOWING SERV.COPY TO

238 |D-WP(C)/39296/2024 KUMAR 1 AG/CG/IT/CT/ETC.NOT FILED.

MOHAPATRO
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6-RECEIPT SHOWING SERV.COPY TO
AG/CG/IT/CT/ETC.NOT FILED.
18-CERTIFIED COPY OF

D- RAMA KRISHNA  2024-09- TRIAL/APPELLATE COURT ORDER NOT

239 | CMAPL/39171/2024 |BISOI 11 FILED

1. Period of Delay 388 days 2. ops not
correctly described 3. Provisional of Law not
correctly furnished

6-RECEIPT SHOWING SERV.COPY TO
AG/CG/IT/CT/ETC.NOT FILED.
NIRANJAN 2024-09- |11-NEAT,LEGIBLE ATTESTED
LENKA 11 ANNEXURES NOT FILED.

240 |D-WP(C)/39206/2024

Page 38 and 39 not neat.

6-RECEIPT SHOWING SERV.COPY TO
AG/CG/IT/CT/ETC.NOT FILED.

SURYAKANTA 2024-09-

241 |\ D-WP(C)/39409/2024 DWIBEDI 11
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